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GOVERNMENT OF INDIA
AINISTRY OF FINANCE
{ GEPARTMENT OF REVENUE
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{INCOME=TAX)

Ho. R9l6 (F.No,197/90/91~1T.al): In elercise of ths powets.
‘conferred by sub-glause (v) of claws (23C) lof section 10 of the
Income~tax Act, . 1961 (43 of 1961), the Centsa 1 Government hereby
notifies "Spth Gokul das Tejpal Charities, Bambay" for the purpose
of the said sub=clause for the asssssment ygars 1990«81 to 1992433
subject to the fellouing conditions, namely: : “a

(1) ¢ths assessas Qill apﬁly its incomggjor accumilats 4Lt
for application, wholly and exclusipely .to the
objects for which it is sstablished .

(ii) the assesses uwill not invest ar depdsit fits funds,
{other than voluntary contributionsy received and _
maintained in the form of jeusllery) furniture ste,)
for any perisd during the previgus \years rslevant to
the assessment years mentioned above othereise than
in any one pr more of the forms or modes specified in
sub-gectin (5) of section 113

(113) tnis notification will not apply in felati on ta any
income, being profits and gains of Hlsiness, unless
~tha business is incidental to ths sttainment of the
objectives of ths assessse and ssparkts bocks of
accounts are maintained in raspect of such busineas,
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{ S.K. CHATTERJEE )
OFFICER UN (SPECIAL DUTY
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The President, Seth Gokul das, Tajpal Chariting, 7, H Ke Nasik Ruq
fort, Bombay-400001,

The Dirsctor of Income-tax{Exsmptions), Bombay uith ref. to his
latter No, DI T/E/BC/289/29/90~31 dated 31-12-1990.

The Direoctor Ganaral(I.T.Examptiens), 10, Middleton Row, Calcuttg«71,
All Chief Commissionsrs & ALl Ditectors General of Income=tax,

Director of Incuma*tnxiﬂ&msh, Director of . Income~tax{~udit)
Pirsctor of Income~tax(IT), Director of Incomsiax(Systems), -
Director of Incame-tax(uigilence)d Girector.aof I ncome~tex(Recovery).

Rll officers & scctions af the C. B.D.T., Nam_De;hi.

Comptroller & Auditor General of Indie, New Delhi{20 copies).

Sulletin Section of the Directorate of inspection{RASP&PR) N.Delhi,

Joint Secretary, Ministry of Law & Juatiua(ﬂeptt. of Legal Affairs),
Ngw Delhi, -

Difector General of Training, National Acadamy::f Diract Taxes,
Magpur(S copies).

‘Dirvecinr of Incmme-tax(ﬂSpaﬁﬁ}, New Dalhi,

Tha Chief Controller of Accounts, Central Board of Direct Taxas,
He Biock, Vikas Bhavan, New Dalhi, '

I.F. U, (Cantra 1 Board of Oiract Taxas),

M b

( Mrse Vs RAMAKRI SHNAN )
SECTION UFFICER,



